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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1233 of 2024

In the matter of:

News Item titled "Heavy metals in PM 2.5 New Study reveals air

quality concerns in East Delhi" appearing in the Times of India dated

29.09.2024

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3

CENTRAL POLLUTION CONTROL BOARD (CPCB) IN
PURSUANT TO ORDER DATED 06.02.2025 PASSED BY THIS

HON’BLE TRIBUNAL.

MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal has taken up Suo Motu cognizance in

the instant matter which is based on the news item titled "Heavy metals

in PM 2.5 New Study reveals air quality concerns in East Delhi"

appearing in the Times of India dated 29.09.2024

2. That the Hon’ble NGT (PB) in the matter of OA No. 1233 of

2024 titled "News Item titled " Heavy metals in PM2.s New Study

wyeats air quality concerns in East Delhi" appearing in the Times of

06.02.2025, wherein+9/ \$@/ed 29.09.2024” , issued an order dated
2 inter alia states that

wr No.

'd upon the

CPCB has fIled the reply, but has not clearly

monitoring of the aforesaid heavy metals, i.e.,
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chromium, copper, zinc and molybdenum nor giving any reasons for

not monitoring. Same is the position in respect of the reply of PPCB.

3. Therefore, in pursuance to this Order dated 06.02.2025, the

Respondent C:PCB herein humbly submits as follows-

a. That the National Ambient Air Quality Standards (NAAQS)

notified under the Environment (Protection) Act, 1986, takes into

account long term exposure to air pollution based on annual

norms or brief exposures through 01/ 08/ 24 hourly standards for

12 parameters which are-

i.

ii.

iii.

iv.

Ve

vi.

vii.

viii.

ix.

X©

xi.

xii.

Sulphur Dioxide (S02),

Nitrogen Dioxide (NC)2),

PM 10,

PM2.5 ,

Ozone ( C)3),

Lead (Pb),

Carbon Monoxide (CO),

Ammonia (NH3),

Benzene (C6H6),

Benzo(a) Pyrene (BaP),

Arsenic (As) and

Nickel (Ni)).

I
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RAJ KIM,I ' ANYA

AREA : DEi.Hl
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A Copy of National Ambient Air Quality Stan

Notification No. B-29016/20/90/PCI-1 dated 18th

enclosed at Annexure-1
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b. That the methods for monitoring air pollutants have also been

stipulated under NAAQS. That the monitoring of notified air

pollutants is conducted through Manual and Continuous Ambient

Air Quality Monitoring Stations (CAAQMS).

c. That the heavy metals i.e., Chromium, Copper, Zinc, and

Molybdenum, are not included among notified parameters under the

NAAQS and, therefore, are not monitored in ambient air through the

ambient air quality monitoring network.

d. It is humbly submitted that, countries/agencies such as United

States Environment protection Agency (USEPA), the European Union

(EU), Mexico, Canada, Brazil, Australia and Japan and World Health

Organization (WHO) have not proposed standards / guideline level for

Chromium, Copper, Zinc and Molybdenum.

e. That the metal parameters mentioned in the ambient air quality

standards / guideline level prescribed by various agencies/countries,

are tabulated in Table 1.

Table 1 : Metal parameters mentioned in the ambient air quality
standards / guideline level prescribed by various agencies/countries.

Sr. No. 1 Country/Agenc:
[ India

Metal Parameters

Lead (Pb),
Arsenic (As) and

Nickel
2. World Health

Organisation

(WHO) - Global

Air Quality
idelines-202 1

+

None

@'PI

Jr
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3.

4.

U.S. Environmental
Protection Agency

(US EPA)
European Union

(EU)

Lead (Pb)

Lead (Pb),

Arsenic (As),

Nickel (Ni), and

Cadmium (Cd)

None

Lead (Pb)

Lead (Pb)

Japan
Australia

Brazil

Canada

Mexico
Lead (Pb)
Lead (Pb)

f. The mean values of the metals, Zn, Cu, Mo and Cr reported in the study

referred in the news article (Lat er al. 2024,

https ://doi.org/ 10.1080/00207 233.2024.2405443) ranged from 119 .9 to

1364.5 ng/m3, 112.8 to 1614.5 ng/m3, 40.6 to 376.3 ng/m3 and 68.7 to

244.4 ng/m3 respectively. The reported values have high variation

e.g., Zn (379.3 £ 1094.2 ng/m3, 1364.5 £ 2205.3 ng/m3), Cu (426.0 £

771.6 ng/m3, 1614.5 A 2304.9 ng/m3), Mo (123.0 # 306.3 ng/m3, 376.3 £

563.1 ng/m3) expressed in mean & standard deviation.

g.Further, it is humbly submitted that as per the information available at

URL: https://www.ontario.ca/page/ontarios-ambient-air-quality-criteria,

the Ontario Ministry of the Environment (MOE), Canada, has developed

the Ambient Air Quality Criteria (AAQC) which are most commonly

-1

used environmental assessments, special studies q

monitoring data, assessment of general air quality Immunity
RAJ K Ahl/l1 bP,vb

annual reporting on air quality in Canada.
LEt_

.s not a regulatory value, howeverThe

contaminant in air that is protective against adverse effect+We’dW@
the environment. AAQCs are used to assess general (ambiniFjatity
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resulting from all sources of a contaminant to air. The AAQC values for Zn,

Cu, Mo and Cr are tabulated in Table 2:

Table 2 : AAQC values for Zn, Cu, Mo, and Cr laid by Ontario Ministry

of the Environment (MOE)

Sr. No. 1 Metal AAQC((pg/m3 Averagi

ng Time

24-Hour

24-Hour

24-Hour

1

2.

3

4,

Zinc

Copper

Molybdenum

Chromium

Chromium compounds

(metallic, divalent and

trivalent forms)

Chromium compounds

(hexavalent forms; CrVI)

Note: 1 pg/m3 = 1000 ng/ m3

50

120

0.5a. 24-Hour

b. 0.00007 Annual

Source: Human Toxicology and Air Standards Section, Technical Assessment
and Standards Development Branch, Ontario Ministry of the Environment,
Conservation and Parks (MECP). 2020. Ambient Air Quality Criteria. MECP,
Toronto, ON, Canada.

4. In view of above, it is humbly submitted that the findings of study referred

in the news article (Lat d d 2024,

https://doi.org/10.1080/00207233.2024.2405443) are showing indicative

presence of metals (Zn, Cu, Mo and Cr) in ambient air.

5. That the answering respondent no. 3 craves leave of this Hon’ble Tribunal

ired, in the futureto file

i.qXh

C:LH\

A MAY 2025

5

549



6. That, in the light of the above submissions, it is respectfully submitted that

this Answering Respondent, i.e., CPCB, shall abide by any order(s) or

direction(s) passed by this Hon’ble Court in the instant OA.

(Aditya Sharma)
Scientist 'E ’

Central Pollution Control Board

/gn\
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1233 of 2024

In the matter of:

News Item titled "Heavy metals in PM 2.5 New Study reveals air

quality concerns in East Delhi" appearing in the Times of India dated

29.09.2024

AFFIDAVIT

I, Aditya Sharma working as Scientist 'E’ in Central Pollution

Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi, the

Respondent No. 3 in the above matter, do hereby solemnly affirm,

declare on- oath and state as under: -

1. That I, the deponent herein is authorized representative to

represent the Respondent CPCB in the present case, and as such, I am

well conversant with the facts and circumstances of the present case

on the basis of the information derived from the official records, and

hence, I am competent and authorized to verify, sign and swear this

affidavit on behalf of the Respondent CPCB.

my instructions and authority the contents thereof are true and correct

on the basis of the record maintained during ordinary course of

business of CPCB and available records and documents and the

q & INN IS\\
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contents ol the same are read over and explaIned to me and are not

repeated herein for the sake of brevity.

&y/
DEPONENT

saRlm VPTf/Aditya Sharma
tNIPV "f• /ScIentist "E"m ::nrIT;ImBIll:!iT : 3 , ' nIi >R{+<TretB:qTqBHVTN

Mv , , Tmat8 Change, aya c# IIVRa
hM , ~Of aTgnnTV

3}dv( Bt ' ' - iD::=?fM2dibun Naga[

Verified at New Delhi on this day of ! i, IAy 29#25 that the contents

of the above reply are correct and true on the basis of the records of

the case as mentioned in the day-to-day affairs of the CPCB. Nothing

has been concealed therefrom or mis- stated.

VERIFICATION

DEPONENT

@PER arfBn! wtf /Adltya Sharma
+8rfqv -f• /Sdo,IUst n"tbUbU THUD+ OH+HaRI +VUe

BRU::l€W:Rfi$£;£FLeHeI
„:tx;£:gY!:}rMM=:FaTiS:
TfenT nun, #f dIXgq VIV

r-’adv08h Bhawan,-6a•t ArFrn Nagar
f&qva/Ddtlbrlo032- – -
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Annexure- I
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